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Need for creation of Dr. Ram Manohar Lohia Memorial
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SHRI ANAND SHARMA: The Minister can say something...(Interruptions)...

MR. CHAIRMAN: If they want to say something, and if they seek my permission,
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SHRI RIPUN BORA (Assam): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI GC. CHANDRASHEKHAR (Karnataka): Sir, | also associate mysdlf with the
matter raised by the hon. Member.

SHRI ANAND SHARMA (Himachal Pradesh): Sir, | aso associate myself with the
matter raised by the hon. Member.

tTransliteration in Urdu script.
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DR. K. KESHAVA RAO (Andhra Pradesh): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI PRASANNA ACHARYA (Odisha): Sir, | aso associate mysdlf with the matter
raised by the hon. Member.

SHRI HUSAIN DALWAI (Maharashtra): Sir, | dso associate mysdlf with the matter
raised by the hon. Member.

SHRIMATI KAHKASHAN PERWEEN (Bihar): Sir, | aso associate mysdlf with the
matter raised by the hon. Member.

SHRI BINOY VISWAM (Kerda): Sir, | adso associate myself with the matter raised
by the hon. Member.

Need to declare Yettinahole Integrated Drinking Water Project
in Karnataka as a National Project

DR. L. HANUMANTHAIAH (Karnataka): Thank you very much, Sir, for giving
me this opportunity to speak. Sir, through you, | want to bring to the notice of this
august House that the Yettinahole Integrated Drinking Water Project in Karnataka is
in progress. Sir, Karnataka is the second largest State in the country which is facing
acute shortage of water after Rajasthan. The dry land districts, parlicularly, Kolar,
Chikkaballapura, Ramanagar, Bangalore rural district, Tumkur and Chitradurga, which
is the central part of Karnataka, are severely struggling to get drinking water. So, the
Government of Karnataka has taken up a project caled "Yettinahole Integrated Drinking
Water Project”. It is proposed to utilize 24 TMC of water from the upper reaches of
west flowing streams near Sakaleshpur Taluk of Hassan district during monsoon season.
Sir, this scheme has been taken up in lieu of Nethravathi-Hemavathi links proposed
by the National Water Development Authority (NWDA). It is for considering the link
project, to recommend to the Ministry of Water Resources to declare this as a national
project. It is proposed by Government of India, in general, to declare some projects
across the country as national projects. This is a welcome step. In the light of the
above, | request you to kindly consider declaring the Yettinahole project as national
project and necessary orders in this regard may please be issued at the earliest in
the interest of drinking water to the common people. Sir, drinking water is not only
for human beings, even animals are facing acute shortage of water. On the other hand,
the ground water level in these districts has reached 1,500 feet. That being the case,



